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FORM B RANITCTAKSHMI BATCENTRAL Tendor Motice @ GOVERNMENT OF TAMILNADU
| Rr_'glll.'11!:la!|:|.?2l-!\»cf' the ]EH?::'::L:}F!:._E[ Bankruptcey AGRICULTURAL UNIVERSITY, JHANSI “heeenture Solutions Pyt Led. inwites offers for | WATE R RE S'D U RC E S DE FA RT M E NT
Board of India (Liquidation Process) Regulations, 2016] Advertisement No: RLBCAU/03/2022 Dated: 17.11.2022 :,"'ﬂ:a'ill“’mrl't “:;ﬂ:;:::‘:a'lmﬂ“;m':tﬂ VELLAR BASIN CIRCLE, CUDDALORE - €07 001
FOR THE ATTENTION OF THE STAKEHOLDERS Of Short Vacancy Notification e ity Tl M o the | REQUEST FOR PROPOSAL
P.i.Llﬂ NGINELHS "“" VLT EL Through advertisement no. RLBCAU/0372022; applications from| || cesultantapgainted iy Cil for the costract Fesformance | TENDER NOTICE NO. 04 VBC / 2022-23 | Dt.18.11.2022
I e i e iqi i i invi i enbancement theough digital trasedommation in the . . y
1. NAME OF CORPORATE DEBTOR |EFFIMAX ENGINEERS PRIVATE LIWITED eligible Indian Nationals are invited for recruitment for the| | %2l (el g e and s managn s | Farand on Banatt ot fhe-Gouaior of Teail fedu, the Superisnding Endinecr, WD, vallay
|2 | Date of ncorporation of Gorporale Degtor | 12121005 -+ | following posts procerement, Bigibs partias infesestad te participate ame | Basin Circle, Cuddalore -1 for the proposals are invited from reputed / experienced consultants
3. [ Authortly under which Corporate Debior | RoC-Channai S. Position Level—No.of requested 10 visit the belmw link. The RFPs, will be | for the work of “Preparation of Detailed Project Report for augmenting the storage capacity
 IncorparatedRegpstered . available for cnline submesion between 19.11.2022, | of Willington Reserveir in Tittagudi Taluk of Cuddalore District” at his office for upte 3.00
e S . No. Vacancies 1200 hirs - 05,12.2022, 1700 kirs {15T) eu hively 68 2 ; :
| 4| Comporate [dentity Mo, / Limilsd Liabiity | UZ9308TN1295FTCOLI840 o s PM on 22.12.2022 in sealed covers. The proposalz will be opened at 3.30 P.M at his chamber
Identification Me. of Corparale Deblor 1. /Comptrolter 4 01-UR TREpLUSDMRVER N TRMRCIN TR ) WENS f d
IElA = ncipal] Fiat No: 3, Fiot No: 1051, T Block 16T Main Road 2. -Dean Horticulture & Forest 14 - 01-UR PESNERTEU L INgEagE S bdnadatels - | |
| 'ﬁfﬁﬁﬁrﬁﬁmﬂfﬁ principal Am].a ru-l.au:a.r'l.?u'e.m .El':énﬁa-—l':-:{-;mm Taf;:-llhan-:laul 2.~ JDeanm rorticutture & rorestry 4 O01=UR The owmers [CIL/NCL/SECL consultant reserve the right Other information such as details of Work, EMD, Cost of tender schedule, ete., will be availabla
e ﬁ!" - = : 2 3. [Associate Professor (Genetics & Plant—13A—01-UR— in aocepl or neject oy o all tends s in part or lull witkaoul || in the Government website “www tenders tn.gowvin®”. Any Comeclions or Madifications will be
: gﬂﬂuﬂﬁf“ SChvEnGY 14i6i20z2 Breeding) assigaing any reasen thersol published on web site only.
=i - ieacs T & T e " P — Progect Dieector For Perfomance enhancement though DL 515 s Tonder /20122 Superintending Engineer, WRD,
|7 Sﬁgfﬁﬁfﬂgﬁ.[‘mw b 1712022 4 JuniorAccounts Ofiicer o] Uz 0n” digital transformationin e selecied minesof Coal India, :|‘I e .'. P Y e yp——— Ty T p— Vellar Basin Circle, Cuddalore -1
.raTNHI’I'-E'-&TQETg-El}E-'Iﬂ'I-FlILITIIIEr-Elﬂ-I'E:HIETH'.'-!.' CHANDRAMOULI RAMASLUBRAMANIAM For mO.re detalls Viz. eS.SGI:]Ual quallTl(..:a |(.)nS, category of
Professianal acling as Liquidabor C. RAMASUBRAMANIAM reservation, pay scale, application fee, application form and other
’-;. — Rogn, o BELPR W PR ZNE T | instructions, please visit University website www.rlbcau.ac.in. =IndiaShelter NDIA SHELTER FINANCE CORPORATION LTD.
{ ¥ | Avicress and Email of ihe hquidator AL 3B toar, Ganely Fakace, No. L. Biackers i i icati ' 7 Regd: Off:- 6th Floor, Plot-15, Sector-44, Institutional Area, Gurgaon, Haryana-122002
i A Rl NG Bu Road, Maunt Road. Chennai, - 800002, Tamil Nad The closing date for receipt of application will'be 26 December, v Lo e g Lom g . _ _ gaon, Haryan
e : ranch Office:GKV towers , No : 28/29, 1st floor, opp - sub collector office , Denkanikottai main road, Hosur -635109.
Email: srinidhicra@gmail.com 2022.
Ph: 042-285282082 and (M4- 42606252 i
- . il =ik Registrar DEMAND NOTICE
[ s B 8 Sia 1t Ad 0 B 207 L E IR, Gchng P B0 - Bt HOTICE UNDER SECTION 132} OF THE SECURITIZATION AND RECOMNSTRUCTION OF FINANCIAL ASSETS AND ENFORCEMENT OF SECURITY
porrespondence with the liquidator Road, Mount Road, Chennal, - 600002, Tamil Medu INTERESTACT, 2042, i
Email: srinidhicrag@gmai.com | fs ms@gmad.com NANCE LIM NOTICE i hatraby geven that the following borrowes's wha hav : fram India Sheltar Finance Corparabion Lid. (ISFCL) have failed b pay Equated
| Ph: 044.28526297 and (44 42606297 BAJAJ FL LITED = harrg _g.-:v.'!r"l !II 1 |:4|:-'.'..1r.g‘j.'.|n.r;1h & whe haea Ao !-:|.-||-|.r_nm i rHI:-.'!.r |r!.'.|nr.i:.& .n'p-:rfl:-nn k. [ISFIC _|'I.l':'\'!'! Al l:-.'l...h':._ cusabes
k- : — : CORPORATE OFFICE: 3* FLOOR, PANCHSHIL TECH PARK, VIMAN NAGAR, PUNE-411014, MAHARASHTRA. Manthly instalments {Ebis) of their Loan t: ISFCL and thal ther Loan Accound has been classified as Non-Perdorming Assetas per the guidelnes issued by
111 Last date far submissan of Claims 1T &E022 B h Office:- No-85 sitel t Opp WCC coll Wee Road. N i1-629001 Walipnal Housng Bank. The borraens) hasa provided security of the immovable properies to I5FCL. the details of which are described hanain bekw. The
[ Motics s herety ghven that the Mational D:m'pﬁrr,' Law Tribuna Disislon Banch - 1, Channal has ordened E ranc ice: 0 sitel tower, Opp college. VWcc Road, Nagercol details of the: Loan and fhe amounds outstarding and payable by 1|'-c§ bcrmnmrl'st-lEFﬂl._ns an date are alsa indicated hene bedcora, Thr= karoaen s as wel as
the commencemant of bquidatian of the EFFINAY ENGINEERS PRIVATE LIMITED an 171112022, h e G e = FE: o o }Lm:férﬂg?qmw::fiaﬁ:ﬂﬁ :nrg::-::l :H;:E:-::::E;ﬁ ;:-ﬂ;rg:;i;frh:::;mﬂ?;ﬁ:L:{JF;E; t::mx;:::m:} ::::IT;1::;;;I:T;%EIIIE1_:$
| Tha steahoiders of EFFIMAX ENGINEERS PRIVATE LIMITED ara haraby cafled wpon io submit thesr LR ice Under Section (2) CLIPRCEERESOE S MECONLERNINCLHMN.OF. 1-anCE ssund notice under this Act details mentioned below, If the foliowing borowan(s) fail 1o repay the outstanding dues indicated against thair namas within
e e e ouy| | Undersined being the Authorsd officer of s Bafi Fnance. Limied, nersoy gives. the folowig notice 10 the| | st 13T s SUFAESI . o o pser 1o e o esason o 501 297 T ol g 01 0o i g
Ui Ikinclilicracilons slafand i el clikme et vener e abaskroniic riearia G Al olfiei ircihars g ndersign ng the o Cer o s Bajaj Finance Limited, hereby gives the following notice to the ion-13 of § ! i P J Cing v '
| submit the claimes with the progf in parsan hlyrpnﬁt{urpg','ehn.cyrmn.:mear& : ! Borrower(s)/Co-Borrower(s) who have falled to discharge their Hability l.e. defaulted in the repayment of principal as {"35’“*"":'“;"3'9"‘ T:hwﬂu =
| b : : B . well as the interest and other charges accrued there-an far Home kan{sifloan(s) against Property advanced o them Sr ame of the Borrowen|s HPA date | Demand Matice Description of secured Aszal (5]
L T RO R EL AN Ml e, Sdl-| |by Bajaj Finance Limited and as a consequence the Ioan(s) have become Non Performing Assets (N.P.A's) . o|  Guarantor Legal Heir! Legal | pemand Date and Amount {immovable properties)
CHANDRAMOULI RAMASUBRAMAMNIAM Accordingly, nobices were issued to them under Section 13 (2) of Securitization and Reconstruction of Finandal Assets Representative, Loan account no.|  Notice
. IC. RAMASUBRAMAMIAM), Liqusdator and Enforcement of Security Inkterest Act, 2002 and rules there-to, on their last known addresses, however the same 1. | LALITHA. MUNICHANDRA & 05.11,2022 |Rs. 64102392 (Rupess Six Lakh| All Pisce And Parcel Of in Krishnag District, Krishnagri
{ Dats : 10112022 Registration No.: IBBUIPA-QD2/IP-NODDS2/2016-17/10096|  |have been returned un-servedfundelivered, as such the Borrower(s)/Co-Borrower(s) are hereby Intimated/informed by MAGAMMA RESIDE AT: D ho:2/d ! Fourty One Thousand Twerty Thres| Registration Osstrict, Hosur Taluk, Hosur Sub-
| Place - Channal AFA Valid upto: 13.11.2023 wary of this publication notice o clear their outstanding dues under the loan facilities availed by them from Gme to time, Margunatha Magar Mear Kemur 10.19.2022 (Faise Minaly Two Only) due as. on| Registration Districl, Pannapali Vikage, Ol Nalkam
—. Busslon Thaly Foad Mathigin Hosur 1001123022 fogether wEh inbarast from | Sunmey Mo, 5272 Parl And Halham Mew Sub Deasion Sy
Loan Account No./Name of the Borrower(s)/ Address of the Secured/ |Demand Notice Date| Krishnagin Hosur 635110 Tamil Nady 11.11 2022 and athar chargas and cost | Mo 523, In This An Extant OF 68,20 Sq. Mir (Or) 734 Sg
YVi=Je)-= AN Co-Borrower(s)/ Guarantor(s) & Addresses Mortgaged Immovable and Amount LOAN ACCOUNT NO. 1l me dale of the payment FL In Thig Site Land, BOUMDARY - East . House Belongs
E T i Branch : NAGERCOIL Aszet [ Property to be enforced 15th N bar Mfﬂb’LﬂHEMMDEDMZEWAPn F.qr;ﬁ;nn;l;:;ﬂ;;g{;nﬂ'.’;:;l Elim:ﬁﬁ::jm:ggqﬁ;rr;;m};
S IR o~ cccortarce” T cr [(A AN )y [ Py 202
> isi it i . ugh 1 r. and pa the Non-agricultural Rs, 53, 5/ - -
pc b sg\slzlirttallsemgtgop\)//é;tif;/s r:?st Authorised Signatory/Managing Director) (Borrower)| property described as: RE.SY. MO (Rupees Fifty Tl'l:rfl.e Place: Tamil Nadu Date: 19112022 tAuthorized Officer) For India Shelter Finance Corporation Ltd
£ L3 contents. The Indian || |AfND: 21676 MOGPPU VILAL KOTTAVILAL 544/1A (OLD SY. NO. 551) and RE. 5Y. NO. |Lac Eighty Six
s = e Limi MARUTHENCODE POST KKDT MARTHANDAM-620165 544/2A1 (OLD S¥. NO, 551A) Area OF Land
= = b e o it for | |2 WILFREDELIZER R (Co-Barrower) T e e B Ve e [ TRcussAnd Fur
>< ! " 4-5-3f ' ANCO) : il Hundred Forty Five
= S [ St contonte nor or arw | [ L5311 EATHUAVILAL MADICHEL POST VILAVANCODE, | 5iiing Bearing Door No. 4-5-3/1 And|eirared Fore nl MUTHOOT HOUSING FINANCE COMPANY LIMITED
% e loss or damage incurred 3. RAYAPPAN D {Thr'mpgh Legal heirs) {Co-Borrower) Eathavilal, Madichel Road Vilavancode, Registered Office: TC NO.14/2074-7, Muthoot Centre, Punnen Road, Thiruvananthapuram - 695 034,
= = as a result of transactions || |4y 5.11, ERICHALVILAL VILAVANGODE(P) VILAVANCODE | Marthandam ﬁlﬂnf&kumﬂ“ Tamilnadu- mu thﬂ'ﬂt CIN NO - U65922KL2010PLC025624. Corporate Office: 12/A 01, 13th floor, Parinee Crescenzo,
= = with companies, associa- || |{7x), KANMIYAKUMARI (DT} KANYAKUMARI-629163 RS0, Bnst b Poad-, Broperdyio Plot No. C38 & C39, Bandra Kurla Complex-G block (East), Mumbai-400051
o— tions or individuals || | 4. ALOSIUS CHRISTAL JOY W (Co-B 1 Christhudas , West :-  Property of HOUSING FINANCE . . . . y
o d iy i : b boriode; (Co-Borrowver) : : TEL. NO: 022-62728517, Email Id: authorised.officer@muthoot.com
- — advertising ”l;') |tg|_ne\f[\{spa— Atz 4-5-3/1, Eathavilai Madichel Post, Vilavancode Jeyachandra Edward & Devadhas, Morth - g ' ' ' .
- pers or ublications. 1 i} ] s p M P4 5 H H
B ¥ nerviors recommend | | SR e s G201 PGy o Mamiget & ey, Souh APPENDIX -IV[Rule 8{1)] Possession Notice (For Immovable Property)
g Lhezgess gcre;lders inq m ﬁl;g This step igﬁ;‘ﬂ bakan for subetbubed sarvice of notice. The above Borrowers andjar Co-Barrewers Guarantors) are advised to Whereas The undersigned being the Authorized Officer of the Muthoot Housing Finance Company Ltd., under the Securitisation And Reconstruction
oy before sending any make the payments of outstanding along with future interest within 60 days from the date of publication of this notice failing which of Financial Assets and Enforcement of Security Interest Act, 2002 (ACT NO.54 OF 2002) and in exercise of powers conferred under section 13(12)
monies or entering into (without prejudice to any other right remedy available with Bajaj Finance Limited) further steps for taking possession of the Secured read with Rule 3 of the Security Interest (Enforcement) Rules, 2002 issued a demand notice to below mentioned Borrower/s / Guarantor/s. After
E""'1 any agreements with fssets) mortgaged property will be inttiated as per the provisions of Sec. 13{4) of the Securitization and Reconstruction of Financial completion of 60 days from date of receipt of the said notice, The Borrower/s / Guarantor/s having failed to repay the amount, notice is hereby given to
advertisers or otherwise Aszets and Enforcement of Security Interest Act, 2002, the Borrower/s / Guarantor/s and the public in general that the undersigned has taken Symbolic Possession of the property described herein below in
.d"'_'_ff acting on an advertise- The parties named above are also advised not o alienate, create third party inberest in the above mentioned praperties, On which exercise of powers conferred on them under section 13(4) of the said Act read with Rule 8 of the said Rules on this.

ment in any manner Bajaj Fimance Limited has the charge.

:’é?tgf,zoz\r/s rho'?z%jé‘;:gg Date: 19-11-2022 Place:- Kanyakumari Authorized Officer Bajaj Finance Limited ;; LAN / Name of Borrower / Co-Borrower / Guarantor Uate:ol tni:;“a"1 Total Outstanding Amount Pousgetes‘s)ilon

in response to box

number advertisement.” || LAN No. 11101062979, Ganesan Rajagopal, Banu Ganesan 25-Jan-zozj 4,62,227.671- as on 10-Jan-2022| 44.Nqv-2022
1 [~ Description of Secured Asset(s) /Immovable Property (ies): All That Part And Parce Toperty Being ALand Measuring An Extent Of|

2040 Sq.Ft., Along With Building Thereon, Bearing Plot No.13B, Comprised In S.No0.106/2, Situated At Avalur Village, Kancheepuram Taluk
And Kancheepuram District Within The Sub Registration District Of Walajabad And Registration District Of Kancheepuram. East- Land

FEDBANK FINANCIAL SERVICES LTD. Belonging To Kamarajar, West- Plot Belonging To Rajasekar, North- Plot Belonging To Subramani, South- Common Pathway.
Having Registered office at Kankia Wall Street, o R RadNaKk
A- Wing, 5th Floor, Unit No. 501,502,511,512, Andheri- Kurla Road, Chakala Andheri East, Mumbai, Maharashtra -400093 Ilig'r\:]gs?/\lla’l%’lymwwm’ =olomon K Radhaknshnan, Kekha 28-Jan-2022 9,49,580.19/- as on 10-Jan-2022| 14-Nov-2022
PUBLIC NOTICE FOR AUCTION CUM SALE

2 | Description of Secured Asset(s) /Immovable Property (ies): All That Piece And Parcel Of The Vacant Plot No.154 Situated At Ward-B,
Block-7, AV.M Nagar, Madhavaram Village, Madhavaram Tk, Tiruvallur Dt., Admeasuring 682 Sq.Ft., Of Land Comprised In Old
S.N0.408/2A, New S.No.7/22 Within The Sub-Registration District Of Madhavaram, Registration District Of North Chennai Within The

NOTICE is hereby given to the public in general and in particular to the Borrower / Co-Borrower / Guarantor that the below described immovable property
mortgaged to the Authorised Officer of FEDBANK FINANCIAL SERVICES LIMITED, the Physical Possession of which has been taken by the Authorised Officer of
FEDBANK FINANCIAL SERVICES LIMITED, will be sold on “AS IS WHERE 1S”, “AS IS WHAT IS” and “WHATEVER THERE IS” basis, offers are invited to submit online . . . . .
through the Web Portal of our e-Auction Service Partner, M/s. Inventon Solutions Pvt. Limited (Inventon) i.e. https://auctions.inventon.inby the undersigned ggﬂ?hdea:_::essidHee_rgg%dFetr ,\E/lg:tS-UZr(I)nlgegtnR-(l;zz l\i\?:é??/aifr?t fgnzti\lgrr:h-rg?om?tgg glc()jjthz.op:;tt,Ngq ;—ge Northern Side -34.6 Ft., On The
for sale of the immovable property of which particulars are given below and For detailed terms and conditions of the sale, please refer to the link provided in T ' ’ o S

Fedbank Financial Services Limited (FEDFINA) Secured Creditor’s website i.e. www.fedfina.Com&Linkhttps://tst.fedfina.com/public-notice-for-auction-cum-sale/. LAN No. 11121070579, Rajesh K Kannan, Kannan Veerasamy 14-Jul-2021

411 647.86/- as on 12-Jul-2021 | 14-Nov-2022

All that pi | of the | ing 22 ft., togeth ith buildi
a. plef:e a.nd parce’ o e land measuring 0.5 5q-ft., together wi bUI.dmg' Descrlphon of Secured Ksseﬂsi TTmmovable PropeiEy (|es): S No 5446, Perum Kovi Sfree[, Siruvanthadu V|T|age, IVioolakulam Post,
comprised in Village Natham Survey No.168 / 3C, situated at Anakaputhur Village, Tamil Nadu, Villupuram, 605105, India

Sriperumbudur Taulk, Kancheepuram District. Bearing Door No. Old No.30-A, New

®
t Description of Property No.65, Kamaraj Road, Ankaputur, Chennai — 600070. North by: Land and House owned LAN No. 11121095158, Karthikeyan Ramamoorthy, Reshmabi 14-Jul-2021| 4,24,171.70/-as on 12-Jul-2021| 14-Nov-2022
‘w by Mr.Nunna Balasundaram Chettiar; South by: Land and House owned by Mr.Ananda 4 | Anwarbasha Y
Chettiar; East by: Kamaraj Road (Main Road); West by: Land and House owned by Owned Description of Secured Asset(s) Immovable Property (ies): Plot No. 29, Old S No. 28/1, 28/2, New S No. 76/6, , Arunkumar Street,
c by Thiyagarajan Aadalarasan Nagar, Thenkuthu Village, Kurinjipadi Union, Vadalur Sro, Cuddalore Dt., Tamil Nadu, Cuddalore, 607303, India
RESERVE PRICE (IN RS. Rs.1,52,68,000/- (Rupees One Crore Fifty Two Lakh Sixty Eight Thousand onl
m ( ) (Rup y y Eig y) ; Iéév':l/a[;liolg Ig a1%16036:19395, Ramesh Kandasamy 31-Aug-2021 544,337 11/- as on 31-Aug-2021 14-Nov-2022
SI.N Land A S Built Up A in Sq. ft.

= ° and Area uper Built Up Area (in Sq. ft.) Description of Secured Asset(s) /Immovable Property (ies): 47 5 107 1, Main Road Chettikuppam, Main Road Chettikuppam Village
O . 1 Residential Land Area 2205 Anumandhai Marakkanam, Chettikuppam Village Panchayat, Tamil Nadu, Villupuram, 604303, India
x (7] . ) LAN No. TT12108300Y, oeeina Ezhuma al, Sivabalan Dfiamoaliaran, Allas

(q = g 2 Building (Ground & First Floor) 1650 Sivabalan T, Sivanathan Dhamodaran, Sivaraj Thomotharan, Alias D Sivaraj | 25-Mar-2022 3,43,786)- as on 16-Mar-2022 | 14 Noy.0022

wlb — 3 Land +Building Value 3895 6 | Description of Secured Asset(s) /Immovable Property (ies): All That Part Piece And Parcel Of Vacant Plot Is Situated At Chidambaram

Q g - 2 - Rd, Parangipettai Sd, Chinnur Pudhupettai Panchayat And Ariyakoshti Village In R.S.N0.58/9 In Dr.Raguman In Plot No.3 To An Extent Of

- — —_ EARNEST MONEY DEPOSIT (IN RS.) THROUGH DD/PO IN FAVOR | Rs.15,26,800/- (Rupees Fifteen Lakhs Twenty Six Thousand Eight Hundred) 1800 Sq.Ft.,Within The Boundaries Hereunder (As Per The Property Documents) East: Plot No.4, West: Plot No.2, North: R.S.No.52, South:

o D OF ‘FEDBANK FINANCIAL SERVICES LIMITED’ Layout Road

“? BID INCREMENTAL AMOUNT Rs.50,000/- LAN No. 11220108943, D J G Prak Kirubavath
ey 0. , D Jeevan Gnana Prakasam, Kirubava -Mar- . _Mar- Nov-

D o LAST DATE, TIME AND VENUE FOR SUBMISSION OF BIDS WITH | Till 22rd December, 2022 latest by 05:00 P.M. at- Fedbank Financial Services Ltd., Y rubavarhy 21-Mar-2022  5,75,149)- as on 16-Mar-2022 | 14-Nov-2022

a E SEALED OFFER/ TENDER WITH EMD Maalavika Centre No. 144, 145, 3rd Floor, Kodambakkam High Road, Tirumurthy Nagar, 7 ["Description of Secured Assef(s) Tmmovable Property (ies): Al That Part Piece And Parcel Of Land With Building Admeasuring 2400
S Nungambakkam, Chennai — 600 034 Sq.Ft., InPlotNo.7, Comprised In S.N0.63/5, New S.N0.63/11, As Per Patta No.2351, Situated At Chinnamapettai Village, Arichandrapuram,
¢ _:' DATE AND TIME, FOR OPENING OF BIDS 33rd-December-2022 from 10 AM to 10:30 AM Tiruttani Taluk, Tiruvallur District, Within The Registration District Of Kancheepuram, And Sub Registration District Of Thiruvallangadu. East*
> West On The Northern Side : 40 Feet, East * West On The Southern Side : 40 Feet, South * North On The Eastern Side : 60 Feet, South *
t ‘H INSPECTION OF PROPERTIES 21st December 2022 Before 5 PM North On The Western Side : 60 Feet,Within The Boundaries Hereunder (As Per The Property Documents) East: Plot No.8, West: Plot No.6,
.a (= LAST DATE FOR PAYMENT OF 25% OF ACCEPTED HIGHEST BID | The payment should be made latest by next working day from the date of bid North: Plot No.3 & 4, South: 23 Feet Road
p— FOR CONFIRMED SUCCESSFUL BIDDER(INCLUSIVE OF EMD firmati . ,
i — ‘ )] confirmation I LAN No. 11220104804, Michael, Indhumathi M 21-Mar-2024  3,82906/- as on 16-Mar-2022 | 14-Nov-2022

> i —t LAST DATE FOR PAYMENT OF BALANCE 75% OF HIGHEST BID Within 15 days from the date of bid Confirmation 8

s B e o o AL e o e

> O 1. M/s Sanjay Enterprises (Borrower) The R,egistration District Of Kancheepuram, And Sub Registratio,n District Of Tiruvallur. East * West On The Northern Side : 39 Feet’, East*

o Add-S.No.190A, Kuntrathur to Mangadu Main Road, Chikkarayapuram, Kuntrathur, West On The Southern Side : 39 Feet, South * North On The Eastern Side : 29 Feet, South * North On The Western Side : 29 Feet, Within The
Q 'E_ Chennai. Boundaries Hereunder (As Per The Property Documents) East: Road, West: Plot No.22, North: Plot No.34, South: Plot No.32
E 2 :d :.;.Tr;i;azarajard\ (F(I:o-BT:vAver) R g | LANNo. 11114074869, Kesavan Govindhasamy, Keerthikumar Kesavan | 27-Mar-2021 4,79 194.10/- as on 25-Mar-2021| 14-Nov-2022
-No.3B, Ground Floor, A.R.Avenue, Irandam Katalai, Chennai — .
g 3. Archana (Co-Borrower) Description of Secured Asset(s) /Immovable Property (ies): D No 1 58, Vandarathangal, S No 321 1, Gangai Amman Kovil Street,
x [ ) Vandarathangal Kovil Village, Katpadi Sro And Taluk, Vellore, Tamil Nadu, Vellore, 632059, India

° Add — No.3B, Ground Floor, A.R.Avenue, Irandam Katalai, Chennai — 600128. g 9 P :

o E Total Liabilities as on Nov 17, 2022 Rs. 1,68,51,019/- (Rupees One Crore Sixty Eight Lakhs Fifty One Thousand Nineteen 10 lM%’;j]a’\:](; &Luﬁgﬁﬁ%%ﬁ Jayakumar Krishnamoorthy, 17-Jun-2021| 2 19,830.66/- as on 16-Jun-2021| 14-Nov-2022
— ..._o _ Only) with further interest and other incidental charges thereto incurred by the Fedfina Description of Secured Asset(s) /Immovable Property (ies): D No 77A, S No 46, Ward 1, Palamaneri Road, Lakshmanapuram Village
r— [— Important Terms & Conditions of Sale: Gudiyatham Tk, Vellore Dt Pin 632602, Vellore, Tamil Nadu, Vellore, 632602, India

(1) The Auction is conducted as per the further Terms and Conditions of the Bid document and as per the procedure set out therein. Bidders may go through the
website of our E-Auction Service Provider, M/s. Inventon Solutions Pvt. Limited (Inventon) i.e. https://auctions.inventon.infor bid documents, the details of 1" LAN No. 11114096909, Balaraman Gopal, B Geetha 14-Jul-2021| 6,73,980.68/- as on 12-Jul-2021 | 14-Nov-2022

the secured asset put up for e-Auction and the Bid Form which will be submitted online;

No 368, SfNo 341 1A3, Ramapuram Melmayil KV Kuppam Katpadi, Tamil Nadu, Vellore, 632203, India

(2) All the intending purchasers / bidders are required to register their name in the Web Portal mentioned above as https://auctions.inventon.inand generate

their User ID and Password in free of cost of their own to participate in the e-Auction on the date and time aforesaid; LAN No. 11114081794, Khader Basha, Zahida 27-May-2022 7,98,346/- as on 25-May-2022 14-Nov-2022
(3) For any enquiry, information, support, procedure and online training on e-Auction, the prospective bidders may contact Client Service Delivery (CSD) 12 — -
Department of our Sales & Marketing and e-Auction Service Partner M/s. Inventon Solutions Pvt. Limited, through Tel. No.: +91 9137100020 / 9029086321 Description of Secured Asset(s) /Immovable Property (ies): All That Part And Parcel Of The Property Consitiing Of D No 29, Ts No 24,
& E-mail ID: care@inventon.net or Authorised officer of Fedbank Financial Services Limited Mr. Karthik Chandran-7810954617. Ward 1, Asanallipet Street, Dharanampet, Gudiyattam Town, Vellore District, Tamil Nadu, India And All Structures And Improvements Therein
) ) ] ] ) ) ] ) ] ) In The Name Of Borrowers. East: Remaining Property Belongs To V.A.Inayathulla Saibu, West: Asanallipet Street, North: House Belongs To
(4) To the best of knowledgg and information of the Authorised officer, there is no .encurT\bran.ce in thg property / ies. However, the mtgndmg .b|dders may V.C.ChinnaAjji, South: Southern Portion Of Property Bearing D.No.29
inspect the property and its documents as mentioned above or any other date & time with prior appointment and they should make their own independent
inquiries regarding the encumbrance, title of property/ies put on e-Auction and claims / right / dues / affecting the property prior to submitting their bid. The LAN No. 11114083341, Sureshkumar R, Ranganathan Pachaikan, 27-May-2022 555 849/- as on 25-Mav-2022 14-Nov-2022
e-Auction advertisement does not constitute any commitment or any representation of FEDFINA. The property is being sold with all the existing and future 13 Kavitha R Sureshkumar s y
encumbrances whfether knowr.u or un.known to FEDBANK FINANCIAL SERVICES LIMITED. The Authorised officer / Secured Creditor shall not be responsible in Description of Secured Asset(s) /Immovable Property (ies): All That Part And Parcel Of The Property Consitiing Of Natham S No 57, Plot
any way for any third party claims / rights / dues; No 8, Rangasamudiram Village, Gudiyatham Taluk, Vellore District, Tamil Nadu, India And All Structures And Improvements Therein In The
(5) The successful bidder shall deposit 25% of the bid amount (including 10% deposited before bid) immediately on the sale being knocked down in his favour. Name Of Borrowers. East; Plot Belongs To Bangaru, West: Land Belongs To Bangaru, North: Street, South: Land Belongs To Bangaru
Payment to be made only in the form of Banker’s Cheque/DD drawn in favour of ‘FEDBANK FINANCIAL SERVICES LIMITED’ payable at MUMBAI. - .
(6) The tenderers will not be entitled to claim any interest if the refund of EMD is delayed for any reason whatsoever. LAN No. 17100000997, K Dhanalakshmi, K Kalimuthu 14-Oct-20161 9,76,603.78/- as on 12-Oct-2016| 14-Nov-2022
(7) The secured Asset(s) / property(ies) is / are offered for sale on “As Is Where Is”, “As Is What Is”, “Whatever There Is” And “No Recourse” Basis. The Fedfina 4 Description of Secured Asset(s) /Immovable Property (ies): Old S No. 115/2Ab, New No. 778/33, Ganthi Nagar, Ganthi Nagar
does not undertake any responsibility to procure any permission / license etc. in respect of the secured asset(s)/immovable property (ies) offered for sale or Pattaliswari Koil Near, Oddanchatram Municipality & Taluk, Dindigul - 624619 North - S No- 778/31 Plot, South - S No- 778/37 Plot, East -
for any dues / charges including outstanding water/service charges, transfer fees, electricity dues, dues of the local authority and /or any other dues, taxes, South - North Road, West - S No- 778/34 Plot

if any, in respect of the said immovable secured asset (s) / immovable property(ies).

(8) If the dues of the FEDFINA together with all costs, charges and expenses incurred by it or part thereof as may be acceptable to the FEDFINA are tendered LAN No. 17100003330, P Panju, P Veeranan 10-Jun-2017| 7,51,712.81-as on 08-Jun-2017) 14-Nov-2022
by or on b.ehal'f of the.borrower or guarantor(s) at any time before the da'Fe fixed for s§le or tran§fer of t.he secured assets, the secured as'set(s) /immovable 15 Description of Secured Asset(s) /Immovable Property (ies): S No. 223/1, Plot No. 20, Ponniah Thevar Street, Genguvarpatty Village,
property (ies) in question shall not be sold or transferred. The tenderers will not be entitled to claim any interest on the amount already paid to the FEDFINA. Landmark - Kodaikanal Road - Kamakkaptty Check Post, Periyakulam Taluk, Theni District - 625601 North: 15' Common Path, South: Susila

(9) For participating in the e-Auction, intending purchasers/bidders will have to submit / upload in the Web Portal https://auctions.inventon.inthe details of PlotNo.36, East: Sarasu Plot No.21, West: Kumaresan Plot No.19
payment of interest-free refundable Earnest Money Deposit (EMD) of the secured asset as mentioned above by way of Demand Draft in favour of ‘FEDBANK

— FINANCIAL SERVICES LIMITED’ payable at Mumbai along with self-attested copies of the PAN Card, Aadhaar Card, Residence Address Proof, Board Resolutions LAN No. 17100003625, Devarajan, Rajeshwari 16-Mar-2018 9.91,703.21/-as on 13-Mar-2018| 14.Nov-2022
< in case of company and Address Proof as specified above. The Borrower (s) / Mortgager(s) / Guarantor(s) are hereby given STATUTORY 30 DAYS NOTICE 16 — - . .
Q UNDER RULE 6 (2), 8 (6) & 9 (1) OF THE SARFAESI ACT to discharge the liability in full and pay the dues as mentioned above along with upto date interest Description of Secured Asset(s) /Immovable Property (ies): S No 220A/1D G Amsapuram Genguvarpatty Village Periyakulam, Taluk,
.Q and expenses within30 days from the date of this notice failing which the Secured Asset will be sold as per the terms and conditions mentioned above. In Theni, 625608 North: Eswari Land, South: 12'Road, East: Jeyapaul Land, West: P.Murugesan Land
®  —— case there is any discrepancy between the publications of sale notice in English and Vernacular newspaper, then in such case the English newspaper will

8 T, supersede the vernacular newspaper and it shall be considered as the final copy, thus removing the ambiguity. If the borrower / guarantors / mortgagers pays 17 LAN No. 11107001556, Selvakumar D, S Radha 29-Aug-201q  6,95,233/- as on 18-Aug-2016 | 16-Nov-2022

Pty E thg émount Fiue t(.) FEDFINA, |rT full before the date of s.ale, auction |.s Ilabl.e to be stopped. -- For detailed terms and cond.ltlons of the sale, kln.dly visit our Description of Secured Assef(s) Immovable Property (ies): Survey No 345 New ST No 390719, Okkaral Villege, Thuraiyur Taluk, Trichy

p — official website& L|n.kwww.fed.ﬁna.Com&hﬂps:/(tst.fedﬁna.com/publ|c-nc.)t|ce-for-auct.'|on—c.um-sale/ or contact the Authorised Officer Mr. Karthik Chandran District, Tiruchirappalli, 620012 North- Existing Road, South- Raje Reddiyar House, East-Kumar Land, West-Thiyagarajan House

[ = 18 -7810954617, E-mail ID: karthik.chandran@fedfina.com of the Fedbank Financial Services Limited. : : -

l-ﬁ % Special Instruction: - e-Auction shall be conducted by our Service Provider, M/s. Inventon Solutions Pvt. Limited (Inventon) on behalf of Fedbank Financial k’ﬁ‘ys’\éosllge?ggéz];gag;gﬁsgﬁﬁmgg Palanisamy, Suseela Sandiran, 30-Jul-2022 6,61,960/- as on 29-Jul-2022 | 14-Nov-2022
S m— Services Limited (FEDFINA), on pre-specified date, while the bidders shall be quoting from their own home / offices / place of their Bid as per their choice — d - - — .

[ — S above the Reserve Price. Internet connectivity and other paraphernalia requirements shall have to be ensured by bidders themselves. Please note that failure Description of Secured Asset(s) Immovable Property (ies): ltem-l: All The Piece And Parcels Of LandAndlBundlng Measuring An I.EXt?nt
.LB E of Internet connectivity (due to any reason whatsoever it may be) shall be sole responsibility of bidders and neither FEDFINA nor M/s. Inventon Solutions Pvt. 18 Of 1.93-5 Sq.Ft. (0-9017-5 Sq.Mtr) Gr?manatham Old S.No0.308/1, 309/1A, New Natham S.No0.308/29 Situated At Namakkal District,
= D Limited (Inventon). shall be responsible for these unforeseen circumstances. In order to ward-off such contingent situation, bidders are requested to make all Rasipuram Taluk, Ar'yakoumja"“patt'I V'"age, And. BourldedIOnl The North By : Kodu Munuslamy'Land_, SPUth By: S-N9-308/_30! East By :

— " the necessary arrangements / alternatives whatever required so that they are able to circumvent such situation and still be able to participate in the e-Auction S.No.308/28, West By : S.N0.309 . Within The Registration District Of Namakkal And Sub-Registration District Of Namagiripettai
— b successfully. However, it is requested to the Bidder(s) not to wait till the last moment to quote/improve his / her Bid to avoid any such complex situations. Item-II: All The Piece And Parcels Of Land And Building Measuring An Extent Of 1094.25 Sq.Ft. (0.0101.0 Sq.Mtr) Gramanatham Old

D — . ] S.N0.308/1, 309/1A, New Natham S.No.308/29 Situated At Namakkal District, Rasipuram Taluk, Ariyakoundampatti Village, And Bounded
l-E |°I Date: 13-11-2022 Authorized officer for On The North By : Poosari Kandasamy Land, South By : Palani Land, East By : Muthusamy Land, West By : Street. Within The Registration

Place: CHENNAI, TAMILNADU For Fedbank Financial Services Limited District Of Namakkal And Sub-Registration District Of Namagiripettai . All Together ToAn Total Extent Of 1286.75 Sq.Ft.

The Borrower/s / Guarantor/s in particular and the public in general is hereby cautioned not to deal with the property and any dealings with the
property will be subject to the charge of the Muthoot Housing Finance Company Limited, for an above mentioned demanded amount and further
interestthereon.

Place : Tamil Nadu, Date : 19 November, 2022 Sd/- Authorised Officer - For Muthoot Housing Finance Company Limited

financi&lsfp.cp @ . in o0 e oo o O® @ crenvakoc



